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CEMNTRAL ADMINIETRATIVE TRIBUNAL
PRINCIFAL BENGCH
CP 87/2003
if
GA 185Z2/2001
Naw Dalhi this the 25th day of Fapbruary, 2003
Hon’ble Smt. L-akshmi Swaminathan, Vice Chairman (J)
Hon’'ble Shri V.K.Majotra, Member A)
Shiri Ajay Kumar,
5/0 Sri Doni Lai,
R/0 111 Tyope 111
NH-4, Faridabad. 4
Petitionsar
(By Advacate Shri M.A.Renman )
YERSUS

1, Mr.K.,&.,Jaswai,

Sscratary,

Ministry oF Statistics

- and Programme Implsamentation,
= Sardar Patsl Bhawan,

Hew Delini.
2. Mr s Tkanthan,

Dv, ctor Gsneral,

Mat 1 Sampla Survey

Fia peration Division

Org .ation C-Block IIird

Floor, Pushpa Bhawan, MG Road,

New Dslhi.

& Y
G R D ER (ORAL)

(Hon’ble Smt.Lakshmi Swaminathan, Vice Chairman (J)

B we have heard, Shri M.A.Rshmarn,lsarned counssi  Tor
@ the pstitionsr. Ue has submitted that the respondenis
Have done nothing by  way sf implsmentation of  the
Tribunal’s order datad 18.3.2002 in OA 185Z/2G01., Hencs
this OF.
2. We have sa&8h the TJTribunai’s ordar dated
18.3.2002. Lzarned counssl Tor the pstitionsr nas
submittaed that thse post in guestion has neithe; bean
fillaed by any candidate on the basis of promoiion or _B




£l

maii

vaincs

grie

(i

i

]

V.K.Majotra )

)

Swaminathan

amt. Lakshmi

(

(

Vice Chairman (J)

(A)

Member

sk




